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DR. JINENDRA KUMAR JAIN (Madhya
Pradesh): Sir, I also associate myself with the
sentiments expressed by Shrimati Renuka
Chowdhury.

ALLEGED MURDER OF CHAIRMAN
OF GURJAR YUVAK SANGH AT
JAIPUR, RAJASTHAN

IW OATHIT F AWE & Har
I ACFIT ¥ 4eT war F W
WEITTO 22 1 Q"H'c %z'!ﬁ? faardt

Au’tﬁmvﬁmmﬁﬂé’r

I fader g Aw: 73 faw-

. (=Enn=)

WY gawE W S ¥R d
. (==ar)

THE  VICE-CHAIRMAN (SHRI
SYED SIBTEY RAZI): Don't argue yourself.
Let him say what he wants. It is not your job.
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THE  VICE-CHAIRMAN (SHRI

SYED SIBTEY RAZI): Please, Mr.
Gautam. (Interruptions)...
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THE VICE-CHAIRMAN  (SHRI
SYED SIBTEY RAZI): We are short al time.
I have got your point, Mr. Jain. You take your

seat, please. {Interruptions) ... 1 have got
your point.
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THE VICE-CHAIRMAN (SHRI

SYED SIBTEY RAZI): Try to conclude

within five minutes. We are short of

time.
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THE  VICE-CHAIRMAN (SHRI
SYED SIBTEY RAZI): Let him finish,. I

will give you a chance. Please conclude. . .
(Interruptions) . . .
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THE VICE-CHAIRMAN (SHRI
SYED SIBTEY RAZI): Please associate . . .

(Interruptions) . . . Please conclude. . .
(Interruptions) . . .
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THE VICE-CHAIRMAN (SHRI SYED
SIBETY RAZI): Please conclude,,,
[interruptions) . .,
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THE VICE-CHAIRMAN (SHRI
SYED SIBTEY RAZI): Please conclude...
(interruptions) . . .
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THE  VICE-CHAIRMAN (SHRI
SYED SIBTEY RAZI): Mr. Shiv Charan,
since he has taken your name you may
explain your position. .. (interruptions) ...

DR. JINENDRA KUMAR JAIN. I have a
point of order. . . (Interruptions) . . .

THE VICE-CHAIRMAN (SHRI
SYBD SIBTEY RAZI): Let him finish....
{Interruptions) ....
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THE VICE-CHAIRMAN (SHRI SYED
SIBTEY RAZI): Please address the Chair.
Mr. Shiv Charan, you may explain  your
position.
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THE VICE-CHAIRMAN (SHRI
SYED SIBTEY RAZI): Please captain

your positon. . . . (Interruptions). . .
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THE VICE-CHAIRMAN (SHRI
SYED SIBTEY RAZI): Please conclude
.. (Interruptions)....
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Tapping/monitoring of telephones of Im-
portant dignitasqies and M.P.S by  State
Governments

SHRI JOHN F. FERNANDES (Goa): 1
want to raise a very important issue regarding
the tapping of telephones under the garb of
monitoring the telephones. In Goa, in the
month of October, there was a  serious
matter about a VVIPs telephone—
according to the Blue Book, there are only
3 VVIPs, the President, the Vice-
President and the Prime Minister—being
tapped by the State police. This has
become a common practice Throughout
the country where the police authority, the
State authority, is  transgressing its
jurisdiction. The Indian Telegraphs Act is
under the jurisdiction of the Central
Government. And if any security precaution
has to be taken to check hoax calls, it is for
the Central Government to direct and it
has to be done under the purview of the
Blue Book which contains security
instructions. I think this is a very common
practice notonly is Goa butalso  in other
parts of the country.  The telephones of
Members or Parliament have also been
tapped an* monitored by the State
Governmente When 1 talked to the
Home Minist-about it, he said that it is
the Home Ministry, the Central Government,
which can direct it.



